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Statement !

Export of Indian cigarettes.

Year

Quantity Value in

(00" kgs) Rs.
(lakhs)
1970-71 . 187 30
1971-72 . 1179 157
1972-73 . 1074 168

(April 1973 to Jan.

1974) . . . 631 101

Indo-Bangladesh agreement on Jute

1

*143. SHRIMATI KUMUD JOSHI

Will the Minister of COMMERCE be plea- |
sed to state: i

(a) whether it is a fact that Bangladesh i
and India have agreed on long-term bi- ‘
lateral coopcration in regard to the produc- '

tion of raw, jute and export of jute
goods; and

(b) if so, the details thereof?

THE MINISTER OF COMMERCE
(PROF. D.P. CHATTOPADHYAYA)
(a) An understanding in regard to Dbi-
lateral cooperation on production of raw
jute & export of jute goods was reached
between India and Bangladesh during
the visit of a Bangladesh delegation to New
Delhi in December, 1973.

|

|
(b) The above understanding relates to l
production of raw jute in both the countries, |
imports of raw jute from Bangladesh by “
India, the evolution of a joint marketing ‘
strategy for exports of jute goods , and ‘
cooperation in Research and development.
|

|

|

*144 [Transferred to the 7th March, |
1574

*145 [Transferred to the 7th March 1974) 1

Appointment of Chowkidars at Delhi Airport |

*146. SHRI MULKA  GOVINDA 1
REDDY : :

to Questions 50

Will the Minister of TOURISM AND
CIVIL AVIATION be pleased
state:

to

(a) whether it is a fact that a number
of Chowkidars have been appointed at
Delhi Airport without having the necessary
qualifications as required under security
rules;

(b) if so, the dectails thereof; and

(c) whether it is also a fact that Govern-
ment have received a representation against
these appointments from Air Corporation
Employees’ Union ?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (DR. (SMT.) SAROJINI
MAHISHY) : (a) and (b) No, Sir. When the
international Airports Authority was establis-
hed the Chowkidars of the Civil Aviation
Department working at the four internatione
al airports at Delhi, Bombay, Calcutta and
Madras were treated as on deputation
to the Authority. Consequent to the
induction of the Central Industrial Security
Force in Dethi airport in August last, the
Chowkidars were given an option for ab-
sorption in the Force, None of them
opted and were therefore returned to the
Civil Aviation Department except for 8
chowkidars who were adjusted against
existing vacancies in the International
Airports Authority and 12 daily wage
staff who were initially appointed by the
Civil Aviation Department and are how
continuing with the Authority on alter-
native jobs.

(c) No such representation appcars to
have been received.

Gifts to Members of Parliament by Public
Sector Undertakings
*147. SHRI M. S. ABDUL KHADER:

SHRIMATI SUSHILA SHANKAR
ADIVAREKAR
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SHRIMATI RATHNABAT:
SREENIVASA RAO
SHRI BABUBHAI M. CHINAT :

Will the Minister of FINANCE be plea-
sed to state:

(a) whether any direclives have becen
issued by Government to the public sector
undertakings regarding gifts given to Mem-
bers of Parhamentary Committees visiting
such undertakings; if so, the details thereof’;
and

(b) what was the amount spent on gifts
to the Members of Parliamentary Com-
mittces by the Public Under takings under
the last two years,

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH) : (a) Government have advised
Public  Enterprises that in order to save
poscible embarrassment to members of
Parliamentary Committees, it would be a
salutary principle for the enterprises
not to give any expensive gifts when the
Committees visit the undertakings or are
engaged in their affairs.

(b) Information regarding the amount
spent on expensive gifts (valued at more
than Rs. 50/-) to the Members of Parlia-
mentary Committees by the Public Under-
takings during 1971-72 and 1972-73 is
being collected and will be laid on the Table
of the House.
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to Questions 52
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T[Expenditure on Government vehicles

*148. SHRI PITAMBER DAS :
SHRI MAN SINGH VERMA :
SHRI J.P. YADAV
SHRI O.P. TYAGI

Will the Minister of FINANCE be
pleased to state:

(a) the amount of annual expenditure
incurred by various Ministries on the main-
tenance and operation of Government
vehicles during each of the Ist three years- ;

(b) the monthly expenditure on petrol
before and after, the increase in its price;
and

(c) the latest instructions issued regarding
economy in consumption of petrol on Go-
vernment vehicles?]
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